
Public Announcement (PA) Thursday, October 21, 2010 Thursday, October 21, 2010

Corrigendum to Public Announcement Friday, December 24, 2010

Specified date Thursday, November 18, 2010 Thursday, November 18, 2010

Last date for a competitive bid Thursday, November 11, 2010 Thursday, November 11, 2010

Date by which Letter of Offer will be Friday, December 03, 2010 Saturday, December 25, 2010 

dispatched to Shareholders

Offer opening date Friday, December 10, 2010 Thursday, December 30, 2010

Last date for revision of Offer price / Monday, December 20, 2010 Friday, January 07, 2011

number of shares. 

Last date for withdrawal by Shareholders Friday, December 24, 2010 Thursday, January 13, 2011

Offer closing date Wednesday, December 29, 2010 Tuesday, January 18, 2011
Date by which acceptance / rejection Thursday, January 13, 2011
would be intimated and the corresponding 
payment for the acquired Shares and / or 
the Share Certificate for the rejected 
Shares will be despatched Wednesday, February 02, 2011

CORRIGENDUM TO THE PUBLIC ANNOUNCEMENT (PA) 
MADE ON THURSDAY, OCTOBER 21, 2010 TO THE EQUITY SHAREHOLDERS OF

Attention of Shareholders/beneficial owners holding Shares in dematerialized form, is invited to the Public 
Announcement made Thursday, October 21, 2010. The following information/changes may please be noted 

ISSUED BY MANAGER TO THE OFFER

FEDEX SECURITIES LIMITED
SEBI Regn. No. INM 000010163

rd3  Floor, Jay Chambers, Service Road, 
Adj. Western Express Highway, Vile Parle (East), Mumbai 400 057
Tel. Nos. (022) 26136460/61, Fax No. (022) 2618 6966
Contact Person : Shri. R. Ramakrishnan

Place : Mumbai
Date :  24-12-2010

RADIX INDUSTRIES (INDIA) LIMITED 
(Formerly Ragsan Petrochem Limited)

Regd. Office: Pedda Kandukuru Village, Yadagirigutta Mandal, Aler
Nalgonda District, Andhra Pradesh - 508286

Corporate Office: Plot No.21, Aswini Heights, Road No.7, Jubilee Hills, Hyderabad – 500033
Tel. No. (040) 64523706, E Mail ID: radixindustries@gmail.com 

a.  The Schedule of activity stands revised and is as follows:

b. The Acquirers undertake that they will pay the balance consideration to the sellers under the Share Purchase 
    Agreement within 2 days of completion of this Open Offer

On behalf of the Acquirers
Shri. Gokaraju Raghu Rama Raju & Shri. Gokaraju Ganapathi Rama Prabhakara Raju 

RevisedActivity  As per Original PA
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